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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE CUM SPECIAL [UDGE {PC ACT])
{CBI) ROUSE AVENUE COURT COMPLEX, NEW DELHI.

Pursuant to

Orders

ORDER
No.  41/D-3/Gaz.lA/DHC/2026

dated

14.09.2026 and

44/D-3/Gaz.]JA/DHC/2026 dated 19.09.2026 of the Hon'ble High Court of Dethi, New Delhi, the
following cases pending in the court of Special Judge (PC Act) (CBI)-01, RACC earlier presided over
by Mr. Gaurav Rao (since abolished} mentioned in column no. (3) {as per list attached as
Annexure ‘A’ and 'B') are distributed/assigned to the courts in Rouse Avenue District Courts, New
Delhi, as mentioned in column no. {4), for disposal in accordance with law, with immediate effect.

{1) (2} (3 (4)
S.No. |Name of the Transferor Cases as per list attached Mame of the Transferee
Court Courts
1 Special Judge (PL Act) (CBI)-| Cases mentioned at S.No. 07 to 14 (08{ Ms. Manisha Tripathy, Sp!
01. RACC earlier presided Cases) as per Annexure : A Judge (PC Act) {CBI)-18
Total : 08 cases
over by Mr. Gaurav Raog -
2 I Cases mentioned at S.No. 01 to 06 (06 | Ms. Neha Pallwal Sharma,
(since abolished) cases) as per Annexure : A Spt Judge (PC Act) (CBI)-12
Total : 06 cases
3 Cases mentioned at S.No. 27 and 2B (02 |Sh. Murari Prasad Singh
cases) as per Annexure : A Spl Judge {PC Act) {CBI}-02
Total ;: 02 cases
4 Cases mentioned at S.No. 29 to 33, 48,|{Ms. Shivali Bansal Spl
51, 52, 53, 54 (10 cases) as per|judge {PC Act) (CBN-D1
Annexure : A Total : 10 cases and 06
FIRs
FIR mentioned at S.No. 1 to 6 as per
Annexure : B {06 FIRs}
5 Cases mentioned at S.No. 21, 34, 44, 45 Ms. Shelly Arora, Spl Judge
{04 cases) as per Annexure ;: A {PC Act) (CBI)-16,
Total : 04 cases
6 Cases mentioned at S,No. 38, 47, 46 {03 | Ms. Vijeta Singh Rawat, Spl
cases) as-per Annexure ; A ’ Judge (PC Act) (CBI)-17
Total ;: 03 cases
7 Case mentioned at S.No. 18 (01 cases}|Sh. Sanjay Jindal, Spl Judge
as per Annexura : A {PC Act) (CBI)-10
Total : 01 case
8 Cases mentioned at S.No. 23, 24, 25 (03| Sh. Puneet Pahwa, 5p!
cases) as per Annexure : A Judge (PC Act} {CBI)-05
Total : 03 cases
g Cases mentioned at S5.No. 26, 37, 41 {03 Sh. Satyabrata Panda, Spl
cases) as per Annexure : A Judge (PC Act) (CBD-06
Total : 03 cases
10 Case mentioned at 5.No. 42 (01 case) as|Sh. Dinesh Kumar Spl
per Annexure : A Judge (PC Act) (CBI)-11
Total : 01 case
11 Case mentioned at S.No. 35 (01 case) as | Sh. Arun Sukhija, Sp! Judge
per Anhexure : A : {PC Act) (CB1)-20
} Total : 01 case
12 Cases mentionad at S.No. 15, 16, 17 and |Dr. Sugandha Aggarwal,
19 {04 cases) as per Annexure : A Spl Judge {PC Act) {CBI)-04
Total : 04 cases
13 Cases mentioned at S.No. 20 22 (02|Sh. Divyang Thakur, Spl
cases) as per Annexure ; A Judge (PC Act) (CB!)-07
Total : 02 cases
14 Cases mentioned at 5.No. 36, 43, 47 (03 | Ms. Smita Garg, Spl Judge
case) as per Annexure : A (PC Act) {CBI}-13
Total : 03 cases
15 Cases mentioned at S.No. &%, 50 (02|Sh. Rajesh Malik, Spl
case) as per Annexure : A Judge (PC Act} (CBI)-14
Total : 02 cases
16 Case mentioned at S.No. 39 {0+ case} as|Sh. Munish Markan Spl
per Annexure : A Judge (PC Act) {CBI}-21
Total : 01 case
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Notes ;

Henceforth, the court of Special Judge (PC Act), (CBI)-01, RACC, New Delhi presided over
by Ms. Shivali Bansal shall be the successor court of Special Judge (PC Act) (CBI)-01,
RACC earlier presided over by Mr. Gaurav Rao (since abolished).

All the registers/records pertaining to the court of Special Judge (PC Act) (CBI)-01, RACC
earlier presided over by Mr. Gaurav Rao (since abolished) shall be transferred to the
successor court of Ms. Shivali Bansal, Special Judge (PC Act), (CBI}-01, RACC, New Dethi,
for disposal of miscellansous applications/record/proceedings arising out of disposed off
matters/case(s).

It is further directed that the Ahimads/Asstt. Ahlmads c;f the transferorftransferee Courts
shall ensure that the lists of assigned cases be displayed outside the Court Rooms. and
public at large be notified, and the files be sent to the transferee Court immediately so as
to avoid any inconvenience to the lawyers and litigants. Ahlmad/Asstt. Ahlmads of the
transferor Courts are also directed to provide the lists of assigned cases to the In-charge
Computer Branch, Rouse Avenue District Court well in time and the  In-charge, Computer
Branch shall ensure that the same is uploaded on the website of Delhi District Courts.

Besides the above cases mentioned in the Order, if there is any connected matter(s) left
over the same be also sent to the transferee court alongwith the main case(s).

LA ALAAAND .
(ANU GROVER BALIGA)
Principal District & Sessions Judge
cum-Special Judge(PC Act) {CBI) (Officiating)
Rouse Avenue District Court
New Delhi

Copy forwarded for information and necessary action to:

The Registrar General, High Court of Delhi, New Delhi.

The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.

The Concemed Judicial Officers.

The Director of Prosecution {(CBl), Block No_3, lind Floor, CGQ Compiex, Lodhi Road, New
Delhi.

The Director, Enforcement Directorate, New Delhi,

The Director of Prosecution, Govt. of NCT of Delhi, Tis Hazari Court, Delhi.

The Chief Prosecutor, CBIfACB, Rouse Avenue District Court, New Delhi.

The Birector General{Prisons), Tihar jail, New Delhi.

. Fhe PS5.to the Ld. PDS], RACC. New Delhi.
. The Website Committee ,THC, Delhi for uploading on the website of the courts.

. The Branch In-chargefCare Taker, Care Taking Branch/Facilitation Centre and Fling Section,

Rouse Avenue Court Complex, New Delhi.

12. The Hony. Secretary, Bar Associations, Delhi High Court/Bar Associations, Rouse Avenue, Tis

Hazari, New Delhi, Shahdara, Rohini, Dwarka and Saket Courts Bar Associations.

13. The In-charge. Computer Branch. Rouse Avenue District Court, New Delhi.

14. The In-Charge, B New Delhi with the directions to upload the same on LAYERS.
LAl LA AARAA
&ﬁmﬁ@f O | M Principal District & Sessions Judge
LEuM cum-Special judge(PC Act) (CBI)(Officiating)
Rouse Avenue District Court
2 4 SEP 2025 New Delhi
% *
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List of pending cases in the court previously presided by Sh. Gaurav Rao, Ld. Spl.
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Sn
No Reg.
. |Cases no. |Party Name category |Date Next Date|Next PurposiREMARKS
connected
CBI Vs KHEMAN SINGH|Cheating/ Prosecution jmatter in FIR i
1 |CCI72/2019 VERMAETC. Fraud 05-1.1-2007/13-10-2026|Evidence 25A/07 !
connected
CBl Vs KHEMAN SINGH|Cheating/ Prosecution |matter in FIR
2 |CCI74/12019 [VERMAETC. Fraud 05-11-2007/13-10-2026|Evidence 25A/07
connected
CBI Vs KHEMAN SINGH|Cheating/ Prosecution |matter in FIR
3 |CCI76/2018 VERMAETC Fraud 05-11-2007|13-10-2026|Evidence 25A107
connected
CBI Vs KHEMAN SINGH|Cheating/ Prosecution jmatter in FIR
4 |CC/85/2019 [VERMAETC. Fraud 05-11-2007]1.3-10-2026|Evidence 25A/07
connected
CBl Vs KHEMAN SINGH|Cheating/ Prosecution jmatter in FIR
5 JCC/86/2019 VERMAETC. Fraud (05-11-2007[13-10-2026]Evidence 25A/07
connected
CBl Vs KHEMAN SINGH|Cheating/ Prosecution |matter in FIR
6 |CCI87/2019 VERMAETC. Fraud 05-11-2007|13-10-2026|Evidence 25AJ07
connected
CBl Vs SUMER CHAND|Cheating/ Defence matter in FIR|.
7 |[CC/88/2019 |GARG ETC. Fraud 24-12-200825-09-2026|Evidence 34AJ07
connected
CBI Vs ATUL VASHISHT[Cheating/ Defence matter in FIR
8 |CCr12/2019 |AND ORS Fraud 27-03-200925-09-2026|Evidence 34A/07
connected
CBl Vs PHILIP TOPPOQO|Cheating/ Defence matter in FIR
9 |CC/13/2018 [ETC. Fraud 27-03-200925-09-2026(Evidence 34AJ07
cannected
. CBI Vs SUMER CHAND|Cheating/ Defence matfter in FIR
10jCC/18/2019 [GARG Fraud 27-03-200925-09-2026|Evidence 34AI07
connected
CBI Vs ATUL VASHISHT|Cheating/ Defence matter in FIR
11,|CC/85/2019 |JAND ORS Fraud 27-03-200825-09-2026|Evidence 34AM07
CBI Vs SH. SHV connected
r NARAIN SINGH|Cheating/ Statement offmatter in FIR
12|cC/e0/2019 |SIDDHU Fraud 13-08-200915-10-2026)Accused 34A/07
CBlI Vs SH. SHIV connected
NARAIN SINGH SIDHU|Cheating/ Prosecution |matter in FIR
131CC/91/2019 |[ETC. Fraud 13-08-200925-09-2026/Evidence 34A/07
connected
CBI Vs ATUL VASHISHT[Cheating/ Defence matter in FIR
141CC/92/2019 |AND ORS Fraud 17-12-200925-09-2026|Evidence 34A/07
CBl Vs  ABHISHEK|Cheating/ Prosecution |official secrect
15[SC/12/2018 [¥ERMAANE ORS pajuyjFraud 30-11-2012124-09-2026|Evidence act case
DHANAPAL RAJ AND|Cheating/ Statement of
16|CC/95/2019 [ORS Fraud 21-01-2013/16-12-2026/Accused e
case is
adjourned by
Hon'ble DHC
CC/253/201|CBI Vs kulamani biswal|Cheating! Misc./ vide order dt.
1719 and anr. Fraud 15-05-201931-10-2026{Appearance  [20.04.2024
CBIf11/202 Prasecution
18j0 CBI Vs MOHIT KUMAR |Trap 10-01-2020130-09-2026|Evidence m——-
CBl Vs MANISH PURI{Cheating/ Arguments on
19|CC/37/2021 |AND ORS. Fraud 13-08-2021]04-11-2026[Charge o
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case pending

CBl Vs MIS SURYA
PHARMACEUTICAL Cheating/ Misc. arg. Point of
20|CCI53/2021 |LTD. AND ORS. Fraud (30-09-2021|16-09-2026/Arguments  |charge
CT EDVs M/S ISEE
Cases/27/2 [SERVICES PRIVATE(|Cheating/ Arguments on
2122 LIMITED AND ORS. Fraud 09-05-2022/117-09-2026|Charge ———
CBlI Vs M/S ISEC|Cheatingf Misc.f arg. On point
22 [CCI71/2022 |SERVICES PVT LTD Fraud 23-12-2022{12-10-2026|Arguments  |of cognizance
matter is staye
by Hon'ble
DHC vider
CBI/36/202 |CBI Vs BHOOPENDRA Misc./ crder dt.
2313 KUMAR Trap 15-02-202324-12-2026/Appearance |09.01.2024
Prosecution
24 |CCI13/2024 |CBI Vs RISHI RAJ Trap 08-02-2024/06-10-2026|Evidence —-=-
Prosecution
25 |[CCl14/2024 |CBI Vs SONU KUMAR  |Trap 117-02-2024]22-10-2026|Evidence e
matter is staye
by Hon'ble
DRC vider
CBl Vs RAVINDER Misc./ order dt.
26|CC/21/2024 [KUMAR AND ORS. Trap 26-02-2024/03-11-2026|Appearance [04.03.2025
SCl2/2024 |CBI Vs MOHID AND Misc./
27|(POCSO) ORS. Pocso  04-05-202416-10-2026|Appearance -
5CI6/2024 Prosecution
28{{POCS0O} |[CBI Vs NITIN BAISOYA |Pacso 02-08-2024]29-09-2026|Evidence mean
SCI712024 Prosecution
29|(POCS0) |CBI Vs SIRTAJALI Pocso 02-08-2024|14-10-2026]Evidence e
SCI8/2024 Prosecution
30((POCS0Q) |CBIVs ASAD RABBANI |Pocso 02-08-2024;18-09-2026|Evidence -
SCI3/2025 [CBl Vs NIYAZ AHMAD
31{POCSO) [MIR Pocso 03-07-202523-09-2026|Charge ——n
SC/6/2025 |CBI Vs NEERAJ KUMAR Prosecution
32{(ROCS0) |YADAV Pocso 10-09-2025/09-10-2026[Evidence -
CBl Vs MD. NAFEES
, I8CI712025 |REZA SO SH SHEKH Prosecution
33|{(POCS0O) |NAIM Pocsg - [07-11-202501-10-2026|Evidence ame
CT
| Cases/32/2 |[ED Vs ROHIT VIJ AND|Cheating/ Misc. on pre-
34025 OTHERS Fraud 2B-08-202528-09-2026|Arguments  |cahgnizance
CBI Vs VIJAY SINGH S50 Prosecution
35|CC/29/2025 [SH. TASHVIR SINGH  {Trap 06-10-202508-10-2026|Evidence -—-
Rev/25/202
36[5 CB! Vs NITA PURI Crl. Rev. [16-05-202506-10-2026/Arguments aoe
CBI Vs RAJESH Arguments on
37iCC/4/2026 |TANDON AND ORS. Trap 05-01-202622-09-2026/Charge -—--
CT ED Vs WM/S SHRI
- [Cases/8/20 |SIDHDATA ISPAT PVT|Cheating/
38|26 LTD. Fraud 02-02-2026{23-10-2026/Arguments o
CBl Vs RAVINDER
39|sC/2/2026 |KUMAR AND ORS. Delhi Riots[18-03-2026121-09-2026|Charge m—m
CT ED Vs YASHDEEP|Cheating/ Misc./
4D1-34/2026 |SHARMAAND ORS. Fraud 01-04-2026[23-09-2026[|Appearance --ee
Misc./
411CCI37/2026 |CB1 Vs SUNDAR PAL  [Trap 10-04-202629-09-2026|Appearance e
Misc./
421CCi53/2026 |CBI Vs R.K.DUBEY Trap 04-07-202622-09-2026|Appearance ——
Rev/50/202 [SURAJ MAL DABAS Vs
436 BBl ve INSTIUTE FORICI. Rev. [p7-07-202612-10-2026|Arguments ====
ADVANCED STUDIES frash charge
IN EDUCAION AND|Cheating/ Misc./ sheet filed by
44 |CC/54/2026 |ORS Fraud 20-07-2026(05-10-2026|Appearance  |CBI
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CBI Vs  VINAYAKA 1
MISSION RESEARCH
FOUNDATION-DEEME fresh charge
UNIVERSITY(VMRF-DU)|Chealing/ Misc./ sheet filed by,
451CC/55/2026 lAND ORS 20-07-202607-10-2026/Appearance {CBI
CBl Vs ALLAHABAD ‘
AGRICULTURAL
INSTITUTE MED fresh charge
CBIf87/202 |[UNIVERSITY(AAI-DU) |Cheating/ Misc./ sheet filed by:
4616 AND ORS 20-07-2026007-10-2026]Appearance |CBI
CBl Vs JANARDAN RAI fresh charge
NAGAR  RAJASTHAN|Cheating/ Misc./ sheet filed by
A7 |CCI66/2026 |VIDYAPEETH, UDAIPUR 15-09-2026/05-10-2026]Appearance |CBI
MISC DJ
AASI/396/20 ICBI Vs V.P. ANAND AND 3 Misc./
48|26 OTERS 20-07-2026/30-09-2026|Appearance amn
|Rev/51/202 [SATBIR SINGH DAHIYA Misc.
j49]e Vs CBI Crl. Rev. [21-07-2026{12-10-2026|Arguments wemn
Rev/53/202 - Misc,
5016 SATISH KUMAR Vs CB| |Crl. Rev. 29-07-202612-10-2026{Arguments m-—
MISC DJ
|ASJ/489/20 |CBE Vs A K SINHA AND DJ Misc./
51126 ORS. 01-08-2026122-09-2026|Appearance ———
MISC DJ
|ASJ/490/20 |CBl Vs HAMENDRA DJ Misc./
52|26 KUMAR AND ORS. 01-08-202622-09-2026|Appearance -
MISC DJ
ASJI568/20 [CBI Vs LATE JAYPAL DJ Misc.
53126 SHARMA 21-08-202626-09-2026|Arguments munm
MISC DJ
ASJ1/392/20 |CBI Vs PRAVEEN DJ Misc./
54|26 KUMAR GUPTA 20-07-202630-09-2026{Appearance —une




LIST OF PENDING F I R
- .N THE COURT OF LD. SPL JUDGE, PC ACT. CBI-01, COURT NO. 601, RADGC, ND.
‘:fn FIR/RC/NO. “TITLE CATEGO rRECEIV TRANS./MA STATUS
[ - RY "ED ON ‘RK.ED BY{W of FIR
1 1221!2015/1310001! \CBI VS. UNKNOWN CHEATIN ,23.04. 2019-Rece1ved on |Pending |
CBV/EO-1II/ND DT. | OFFICEIAL OF MCD |G | tranfer T
B 706701 2005  |&ORS o 1 L ‘
2 'RC -223-2022-A- CBI VS. Mss. Cheating, 14.07.2023 Received on 'Pending |
| 0003/AC- I TIRUPATT Crl ; tranfer
|V/CBI/ND DT. | INFRAPROJECT (P) |Consp.Crl. '
l25 05 2023 LTD N misql__d. ‘ o
'3 'RC-218- 2024—A- CBl VS.R.K. DUBEY Criminal 29 02 2024 ASSIgned by |Pending
- 10006 dt. 28.02.2024 Misconduc Ld. Pr. D&S
‘ ] jVPS;CBUA_CiI_I_{N_D_“ ot N Judge, RADC :
4 |RC-23120255001 |CBI Vs. Mukul Saini {POCSO  |29.01. 2025 Assigned by Pendmg |
| PS: CBl, 10D, 'FIR dt. 28.01.2025 | 'Ld. Pr. D&S ‘
; ‘DELI—II (POCSO) !___ L Judge RADC l
5 RC- :CBI VS.M/s AJAY CHEATIN 17 04.2026 ,Assigned by 'Pending
) ;059/2026/}\/0008 EGUPTA SHREE NATH : G FRAUD 'Ld. Pr. D&S ;
JWELLERS & 0138___ - Judge, RADC |
6 RC216//20205/A100 CBI VS. DR. SURESH JPFRAUD 131.07.2025| Assigned by Pendmg |

12

'KUMAR (LNJP)

S

‘Ld. Pr. D&S

|

Judge, RADC



